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Copy forwarded for
01. The Hon'ble

Through Ld. Principal
02. The Principal District &
03. The Principal District &

04. The Principal District &

(Rohini)/South- West
05. The officer Inchargel
06. The (.MMs, all District,
07. The ACMM/Metropolitan
08. The Director of

09. The Commissioner of
IO. Th, r G (Prison), Tihar
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11, The Secretaryl Bar
12. The Supd't. Jail, New
13. The Admn.

14. Law Officer, Tihar Jail,
15. For upldading on
16 For Uploading on
17. The Video
18. The Admn. Officer(JudD .

19. The Reader to C;MM
20. The Cash Branch, West

PS to District & Sessions

22. Office file.
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W44 District, Delhi
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